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TO BE ANSWERED ON 12TH DECEMBER, 2025

GST FOR FOREIGN MEDICAL GRADUATE EXAMINATION

2106 DR. BACHHAV SHOBHA DINESH:

Will the Minister of HEALTH AND FAMILY WELFARE be pleased to state:
(a) whether Goods and Services Tax (GST) is applicable for Foreign Medical Graduate
Examination (FMGE);
(b) if so, the details thereof along with the guidelines and circulars issued by the concerned
department in this regard;
(c) whether such collected GST has been refunded or not and if so, the details thereof and if
not, the reasons therefor; and
(d) the time by which this GST so collected as course fee from candidates is to be refunded?

ANSWER
THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY

WELFARE
(SMT. ANUPRIYA PATEL)

(a) to (d): Foreign Medical Graduate Examination (FMGE) is a screening test conducted by
the National Board of Examinations in Medical Sciences (NBEMS). As per the Central Board
of Indirect Taxes and Customs (CBIC) Circular No. 151/07/2021-GST dated 17 June 2021
(Annexure) GST at the rate of 18 percent is applicable on FMGE.
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